
 323  Matters  Under

 {Shri  Raj  Kishan  Dawn]
 only  one  small  post  office  in  the  port
 area

 MR  CHAIRMAN.  Will  you  please
 wind  up  now?

 SHR]  RAJ  KRISHNA  DAWN  I
 want  more  time

 SHRI  DINEN  BHATTACHARYA
 (Serampore)  He  1s  speaking  on  the
 important  aspects

 MR  CHAIRMAN  Under  Rule  377
 you  should  take  two  or  three  minut-
 es  You  have  already  taken  15  mi
 nutes  Please  wind  up

 *SHRI  RAJ  KRISHNA  DAWN  I
 would  therefore  conclude  by  stronglv
 urging  upon  the  Government  to  make
 a  thorough  probe  to  find  out  if  there
 as  any  conspiracy  in  the  matte:  or
 not  and  also  urge  that  early  steps
 should  be  taken  for  proper  and  full
 utilisation  of  the  capacity  that  is  lying
 idle  at  present  at  the  port  of  Haldia
 a  REPORTED  DANGER  TO  LIVES  AND

 PROPERTY  oF  INDIANS  LIVING  IN  BEIRUT
 SHRI  BHAGAT  RAM  (Philliur)

 On  February  12,  1978,  S/Shri  Sohan
 Sne;  S/o  Prithvi  Singh  aged  5
 years,  Joginder  Singh  urf  Jogi  and
 Mangal  Singh,  both  10  ther  thirties
 were  picked  up  from  their  home  in
 Beirut  by  Syrian  forces  and  have  not
 been  seen  since  People  returning
 from  Beirut  have  reported  that  the
 lives  and  property  of  Indian  citizens
 are  endangered  by  the  kidnapping  by
 the  Syrian  forces  who  are  holding  a
 number  of  Indian  citizens  prisoners,
 a  number  are  reported  wounded  and
 some  have  been  killed  The  Embassy
 1s  unable  to  protect  the  lives  ang  pro
 perty  of  Indian  citizens  from  the  Sy
 rian  forces  The  Minister  may  please
 make  a  statement  in  the  House  re-
 garding  the  failure  of  the  Embassy  to
 protect  Indian  nationals  the  measures
 being  taken  by  the  Gpvernment  to
 remedy  the  situation,  the  whereabouts
 of  missing  persons  and  a  list  of  those
 killed  and  of  the  property  destroyed
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 (u1)  Situation  m  Banaras  Hindu  Uni-
 versity

 भी  विनायक  असद  यादव  (सहरसा)
 सभापति  महोदया,  विगत  3  मार्च  को  बनारस
 हिन्दू  विश्वविद्यालय के  ऋ  भर  उत्तेजित
 छात्रो  ने  विगत  शाम  मे  विश्वविद्यालय कम्पस
 मे  हुई  घटनाओ के  विरोध मे  वहा  रेक्टर
 से  जबदेस्ती  इस्तीफा  लिखवाया  और
 उन्हे  धेरा 1

 उतेजित  छात्रो ने  विगत  शाम  रमण
 होटल  मे  पुलिस  द्वारा  बेरहमी  से  छात्रो  को
 पीटन ेकी  शिकायत की  और  भव  वे  पुलिस
 के  खिलाफ  अविलम्ब  कार्यवाही  करने  की
 माग  कर  रहे  है।

 यूनिवर्सिटी  अधिकारियो ने  क्त  घटना
 के बाद  सभी  कालेजो  को  अन्य  कर  दिया
 है।

 यूनिवर्सिटी यनियन  के  नेता  श्री  चर्चा
 कुमार  आमरण  अनशन  पर  है  भीर  छात्रो
 का  असन्तोष  चरम  सीमा पर  है।  यदि
 यही  स्थिति  रही  ना  छात्र  असन्तोष सच्चे
 देश मे  फैलेगा ।

 सभापति  जी,  अनार  हिन्दू  यनिर्वाभटी
 की  स्थिति  भयानक  है।  शव  साल  में
 तीन-तीन  बाध्स  चांसलर  बदले  गये  -  कई
 महीनो  से  कोई  वापस  चासलर  नही  है  ।
 छात्रो की  भीड  एडमोशन के  लिए  पहुच  रही
 है  लेकिन  उनका  नामाकन  नही हा  रहा
 है।  पढने  लिखने  के  बाद  छात्रो  को  रोजगार
 नहीं  मिलता  है  और  जो  छात्र  पढने  लिखने  के
 सिए  मूनिब्षिटी मे  जाते  है  उनका  नामा वन
 नहीं  होरहा  है।  जब  दन  बातो  के  सिए
 छात्र  उपेक्षित  होते  है  तो  पुलिस  होस्टलों  मे
 घुस  कर  छात्रो की  पिटाई  करती  है।  यदि
 यही  स्थिति  रही तो  वह  समय  दूर  नही
 अब  भूले देश  मे  विस्फोटक  स्थिति  पैदा

 *The  original  speech  was  delivered in  Bengali


